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ACh5tt V.C. 

Ms.U.Sanyal, counsel for the respondents produced a 

letter written by the applicant dated 14.6.96 addressed ta tis Tribunal 

stating that he does not wish to pursue this case any more. Reply has 

been filed by the respondents. I'lr.Samir Ghesh, counsel appears ror the 

applicant and states that he has no objection. In such circumstance 

the application is disposed of as not presed. No order as to cost5•  
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